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@ié Governient in 1977-78 that ia Oris-

iubdiiéiwar is one of the suitable
sited of the backwird arca of Western
Oftiséa like Kalahandi or Bhofangir. I want
to know whether they will be considered.
at the time of deciditiy’ thie location of the
tedephione ¢icharige md\m‘x‘y bécaise back-
Warditéss is’ oo Of the' critéria for iota-
tion of the tefephoné eicharige industry.

SHR? YOGENDRA  MAKWANA:
Not oty the backwardness but fhere are
nighy othet factors which ére’ to be tok-
¢k intd consideiation while deciding the
site of & particolar factory and the site
Selection committeée has gote into alt threse
aSpects and they fhxve subriitted their re-
port which is under examination and at
present I ani fiof in a positiod to say
which site will be selected.

SHRI INDRAJIT GUPTA: The ques.-
tion is not only of setfing up dew facto-
vies but dlso of éxpanding thé existing
capacity. I would like to ask himi whe-
ther his Governiméiit hiap received regires-
entations including some letters from me,
regarding the possibilities of expansion of
the first ITF unit which was eey up i this
country and which is located: in Srinagar
in Kishmir which i certainly a  buck-
ward area industrially speakiog.  Thut
‘factory even to-day affer so' mady yeats
is employing less than 150 workers. Axid
they are capable of producing modern
equipment such as the one they are go-
ing' to produce with Frénch collabora-
tion now. [Even the management says
that because of the rarefied atmoshphere
which is relatively dust-free, it is very
good for making this type of electronic

equipment and the workers aie experi-
enced and guitc slgillcd. Would  &e
consider—Mr. Makwana, would your

Government consider—at least allotting a
part of this new  production target or
expansion which you are going to have,
to this factory so that some people <can
get jobs in Kashmir?

SHR1I YOGENDRA MAKWANA:
There is no question of existing telepliohe.
switching equipment factory in Kashmir.
At present it produces coil cords and
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telephone ins(ridments il the facfory which
i sifusted there, That will' ba expanded.
So far as the &gan! eléctréiic factory is
concered, ore is alréady  decided—to
Kavé it in Gonda dnd thé ofher is under
considération.

SHRI INDRAJIT GUPTA: I am not
talking of a new factory. I am falking of
expanding the existing one,

SHRI YOGENDRA MAKWANA:
Thay factory is not manufacturing switch-
ing equipment. But.  Sir, whatever it
produces, we are expanding.

DR. SUBRAMANIAM SWAMY:
Sir, on a point of order, Sir. The hon.
Member is a Marxist. He useg the word
term ‘Sir J. C. GHOSH,” What is this Sir
J. C. Ghosh"?

SHRI NIREN GHOSH: I have not put
it,  Not me, they should charge them.

Question No. 314.

Coimiltee oh Sydthetic Ol Project

*314. SHRY NIREN GHOSH: Will the
Minister of ENERGY be pleaseg to state:

(¥) whether any study Kas been made
by the Sir J. C. Ghosh  Comnittee on
synthetic oit project;

(b) who composed its personnel;

(c) reasons why the Committee's re-
commendations were not implemented;

(d) whether Government propose to
reconsider the whole thing; and

(e) if not, reasons thercfor?

THE MINISTER OF STATE IN THE
MINISTRY OF ENERGY (SHR1 GAR-
GI SHANKAR MISHRA): (a) to (e).
A statement is laid on the Table of the
House,
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. Statement

{a} Ye, Sir.

in'thé yea: Fo5g, with thE folt

tions ~—

(8 T Comiietsé was cantmﬁed‘ by the then Produstion ﬂiu{sﬁy

1. PR J6, Ghek,

Member, Plannmg Commtssion, New Delhi.

velopment Wing), New Delhi
3. Dr.J.W. Whitaker,

Officer on Special Duty, Fuel Research Institute, Dhaubad

4. Dr. A. Lahin,

Director, Fucl Reserch Institute, Dhanbad.

5. Pr. M.S. Krishnan,

Director, Geological Survey of India, Calcutta.

6. Dr. S. Husain Zaheer,

Director, Central Laborazonel for Scientific and Industrial Re-

search, Hyderabad.
7. Shri A.B. Guha,

Chief Mining Engineer, State Callicries, Calcutta,

(c) The Committee recommeénded thé
setting up of a low temperature carboni-
sation plant in Benga] Coalfield for pro.
duction of soft coke for domestic fuel
and for utilisation of bye-products for the
production of motor sprit, fuel oil etc.
The project was nog taken up due to casy
availability of chéap imported crude at
that time.

(d) and (€). After the rise-in prices
of oil in 1974, the possnbilnty of using
Indian Coal for convertion into oil was
studied by an expért Group on Synthetic
oil headed by Shri K. R, Chakravorty,
which submitted its report in April, 1977.
The Group recommended the setting up
of a Coal to Oil plant with a capacity
of 1 mt. of liquid fuel per annurh. The
estimated cost of the project as updated
in 1980 works out to Rs, 1140 crores.

Keeping in view the high investment in- .

volved in such a plant and the difficulty
of obtaining an appropriate technology,
the Government have not .gone ahead
with the project and other alternatives
tike conversion of coal into gas and meth-
anol are being examined. An LTS plant
in Dankuni near Calcutta is being set up
to carbonise 1500 tonnes per day of raw
coal to produce 3.5 lakh tonnes of smoke-
less coke per year and 18 to 20 million
cft. gas per day to meet the demand of
domestic and industrial consumers of
Calcutta.  In addition, it will also pro-

Dr A Nagaraja Rao,
&m Advisér; Mintstry of Commercs gnd Industry§ (Do-

N3

$omiber
Member
Member
Member
Member

Member

duce' tar and tar chemiéals ang othér pro-
ducts like ammoniom sulphate, csichisk
Carbonate elc.

SHRI NYREN GHOSH: sir, i charge
the Government with colludmz with the
fmperialist Lobby (Interruptions) i or-
der to suppress this report in not setting
up this synthetic oil plant. Is it a fact

that or pot that this report’ was submitted
in 19567

SHRY SOMNATH  CHATTERJEE:
1953.

~

SHR1 NIREN GHOSH: 1956. It was
suppressed altogether and not a trace of
it was fousd. Then, when we pursued
this question, the Government used to re-
ply that they had no knowledge of such
a report. When finally a reference of
this thing was found in a Government
publication and when the Petroleum Min-
1ster was confronted with that he told
me that  what he sa:d was
true that they did not posses any copy.
Then, a manhuiit was conducted, This
was a rejected file found in the Dhan-
bad Coal Research Institute. A single
typewritten copy was found there. The
Governmernit is simply misléading the
House that the project was not taken up
due to easy availability of coa] at that
time. No such comlucisiomn was reached
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at that time. You are completely mis-
leading the House, The Minister has not
taken the trouble to study the report
even. They had the cheap crude produc-
tion out of the low carbonisation plant.
They compared and said that the crude
oil product would lze cheaper than the
landed cost of the imported oil product.
So, Sir, the Minister has not taken the
trouble to read the report. The Com-
mittee had also opined in that report
that even if the coal priced fiuctuated,
the synthetic oil products would be in-
ternationally competitive. It was  said
- that the cost was prohibitive and that the
technicai consultants were not available.
They are simply misleading again.

This Committee consulted Lurgie, Fish
Troper and all those international  con-
sultants and those who know the techno-
Jogy or those who are aware of the tech-
nology. You could even get one thous-
and million ton capacity. This technology
is available and it could be expanded.
thereby thousands and thousands of cror-
es of foreign exchange could be saved.
Is it not that the policy that is being pur-
sued by the Minister is a stab at the
back of this country?

DR. SUBRAMANIAM: Shri J. C.
Ghosh is some  relative of Shri Niren
Ghosh.

SHR1I NIREN GHOSH: No Unfortu-
nately, he is there yet,

st i e Py oo wgTew,
YT ¥IgT # A AT g, I 1955 F
FEBAT T T | AT A 1955
¥ % wiw gfafy @ 0T oY e
fafaet 1t o © A 3% R g P
g. .. (sawww). ..

THE MINISTER OF ENERGY (SHRI
P. SHIV SHANKAR): He said that it
was not available. I concede that this
question was put in 1974. The then
Minister said, thay it was not available,

SHRI SOMNATH CHATTERJEE: Is
he or the senior Minisier replying?

NOVEMBER 2, 1982

Oral Answers ' 16

- ot Ty WiWeK Wl A SER
TRECTATITCT @ &

ot wﬂ‘mhsr.:ugfm?a‘a’ah

AN A A W E A AR B
TR oY & Pawde Pear g &1, @

TH FC I AT &

ft sew fagrd AWt ¢ @ aRT
g foerer & @ g7

M. Pww www: gg aw fag o
N At swx Paw @ oawmT €
ﬁazmﬁa’ &< FHi9 Taewar g8, -
oqt S T W AR g @t
q P, g8 @Y wew ™
sargy f& @gr & Pt

W fwie g’ 1 1w i gfafe & 4
AT o8 &, @Y. Wy, Areg ofaT
FAREA 1

U AAANG #9648 af I § P
FFE

W R st oy W el
gTaY ot g, Sew @ 4z 3 fo age

EES fmT Haet & fugie oy
T IW AW dw H AR @

Wt e Ay @l B
TR PR TR E |



17 Oral Answers

SHRI H. N. BAHUGANA: Sir, 1

think it is a very serious question which
" is being treated lightly by the Minister.
The question is: What the Governmeny is
going to do about it and, I think, it
would be better if hon. Shri Shiv Shan-
kar would reply. Then we would be
able to know something more.

SHRI ATAL BIHARI. VAJPAYEE:
Why not Gargi Shankar? Why  Shiv
Shankar?

MR. SPEAKER. Why differentiate bet-
ween Shankar and Shankar! 1 will not
allow.

AN HON. MEMBER:.
is good as another Shankar.

One Shankar

SHRI GARGI SHANKAR MISHRA:
We are three Shankars.

SHRI ATAIL BIHARI VAJPAYEE:
Who is the third Shankar? (Interrup-
tions).

ve

KARTIKA 11, 1904 (SAKA)

Orai Answers 18

FOEW AW TEE | TER 0F TR
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SHRI NIREN GHOSH: Sir, it is ub-
fortunate that he merely tried to dabble
with the subject in a joking way. I feel
that justice is not being done to the Hou-
se and Shri Shiv Shankar should serious-
ly answer the question. The question is
that the report was suppressed. Who
are the culprits?  Ultimately it was
found somehow or other, Then my
question is very specific. The G.C. Ghosh
Committee has opined tha; the cost of pro-
duction ow synthetic oil would be less than
imported cost or landed cost of crude oil
and other crude products also. That is one
thing. And, even at that time, how can they
say this—that because of the cheaper avail-
ability of oil they dig not take up the
projects? Not only that, The Report
was suppressed. The rcport was spirited
away and no decision was taken at that
time. Th, Report was found only in
1972, And then, in 1974. another Com-
mitiee was appointed headed by Dr. K. R.
Chakravarthi and thay Committee recom-
mended one million metric tonne of
liquid oil from coal to be produced. The
cost was Rs 1,140 crores or  something
like that. That technology is easily avail-
able. So, that fact cannot be suppressed.
Now, they take the plea that the techno-
logy was pot available, that the cost
would be too much and so on. Mr.
Speaker, Sir, you just consider this:—
If guch a plant is set up and it is expand-
ed then will it not entail huge recurring
cost? How many thousands of crores of
foreign exchange the country will be
saved when you are going to IMF, when
you are losing Rs. 5000 crores. ..

MR, SPEAKER: Please put the ques-
tion. )

SHRI NIREN GHOSH: So, I put the
question: In view of all these points,
may I know whether you are taking up
the project immediately as Dhankuni is
a2 coal-based plant, it is not a synthetic
oil plant. So, that cannot be any substi-
tute, Why should the country be losing
on your account, due to the Ministrial
policy, which only helps the jnternational
oil companies?
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SHRI P. SHIV SHANRAR: Si¥, it
may be that T may have to repdat part of
answeér dlready gived by my colléague.
Wit thg fwct remming that the Report
of G. C. Ghosh Committee came some-
tims in 1956. My hon, friend iv eaying
somettving sbour the Néport having beem
made sgcarceé and so on. Thess are
migtters of past; and I would not like to
#0 into those detwily now. It is true that
one of my predecéssors had given an
- smwwer in the Parliament that the copy of
the Report is not available. In fact we

havé been able to lay our hands on the -

Report. My hon. friend has already in-
formed the House about this. At that
time when the Riport came the position
was that the imported crude was much
clicaper and therefore on going into the
economics a¢ that time it was found that
it would be inadvisable to go and act on
. thé basig of the Report. So, this wag the
decision that was taken at that time.
(Interruptions) This was sometime ia
1958-59. Then, aftérwards what happened
was this: In 1974, another Committee
was appointed headed’ by DPr. Chakre-
varty, This Commiftee rendéred their
Report in April, 1977. They aiso took
into comsideration varioug factors, As
some of my friends havé very rightly put
it, they discussed it with Lurgi amg other
companies for the purpose of techmolopy
.and so on and then they gave the report.
On the basis of the report thé economics
was again worked out and the position
wag that the cost of production of syn-
thetic oil wag estimated at Rs. 809 per
tonne without duties and taxesand Rs 997
per tonne with Juties and taxes included,
ag against ¢he cost of imported crude in
1977, which came to Rs, 909 per tonne.
Therefore it wag found even at that time
that the imported crude was cheaper as
compared to the crude and the synthetic
oil that we might develop through this
process. This was in 1977. This is the
position that T thought [ should explain.

SHRI NIREN GHOSH: Cheaper to
what extent?

SHRI P. SHIV SHANKAR: Rs, 90. I
have already brought it to your notice.
997 ang 909—roughly about Rs. 88.
(Interruptionsy  Possibly it would be a
little better and there ig no doub; about
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it; 1 afs fiof denjing thit. My hon.fridnd
refeired o the Low Teniperaturé O
botisatio Mady 4t Dhankuhii deas Gl
coits. The estimation is that thiy -will
carbonise’ tsoownesofwﬂperdwta
produw 3.5 lakh tonnes of lmokeless ooai
per year, 18 tg’ 20 million cubic fect gas
per day for domestic shd industrial con:
sumption and also yield tar and other
products like ammonium sulphate, cal-
cium carbonits etc. - This will pave the
way for dowmstream industries. As
regardy the present position, I must
frankly submit that having regard to the
present price structure that we are facing,
I shall yry to reconsider thy whole thing.
T must frankly say that I have not applied
my mind to it, till the question has been
raised. I will take somo time and I will
be back to the Parliament, if necessary.
after going intd' the economics of the
whole thing. That iy éxactly what I can
say at this stage.

SHRT SOMNATH CHATTERIEE: The
tron. Minister hiy beeh quite frank and
we appreciate his frank admission that
be has not applied his mind earlier before
thy gquestion was put. In 19355 the Gov-
ernment of India thought of the necessity
of finding out whether coal can be com-
verted to qil and the report was obtained
in’ 1956 which, it appbaré wids not studied
at the governmental lévél at Delhi, Tt ‘
may have been done at Dhanbad or
somewhere else, Again, the necessity was
felt in 1974 to set up another Committee
for this purpose. Coal is avaxla_ble in
abundance and we can convert it into
oil and we need not be dependent on
others. We arg being fleeced of foreign
exchange and we are in great difficulty.
In 1977 again the report was submitted
and this was not studied until 1980, Did
the Chakravarty report take note of the
earlier report, and have the two expert
Committees suggested the possibility of it
on the basig of the available technology
in this country? The capital requirement
with escalation, let us take, would be
Rs. 1500 crores. We have to plan, how
much foreign exchange we shall gave by
it. Why should not the Government take
up this matter with the greatest urgency
and not merely apply its mind during

inter-session period, if it can afford some
time?
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SHRY P. SHIV SHANKAR: 1 af
sorty,. my hon: friend hiy misuridérsiood
my answer about the F977 report. That
has been gone into and I have submitted
that the ecoromics of it have been’ worked
out.. ... (Interruptions) concede that if it
is a question of my mistake, I will own
it,

SHRI SOMNATH CHATTERJEE:
That is not my object. The Goverriment
of India Petroleum Ministry, should take
up this matter with the greatest serious-
ness.

SHRI P. SHIV SHANKAR: I owe
an apology 10 the House on behalf of my
department. There is no gainsaying the
fact that I should defend this part of the

case. What I am gaying is that T will
certainly consider it. After all, I ré-

present the department and I am son'y
on behalf of it.

SHRI SOMNATH CHATTERJEE:
The matter should be takem up very
seriously,

SHRI P. SHIV SHANKAR: That is
exactly what I have said, T am prepared
to say that within three months T will
comg back to the House and explain the
position,

SHRI SOMNATH CHATTERJEE:
We appreciate that,
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PROF MADHU DANDAVATE: He
is Minister incharge of finding the
facts. . . (Interruptions),
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SHRI H. N. BAHUGUNA Mr
Miin be sure of your statement, other-
wise you will be committing breach of
privile'e.

MR, $PEAKER: Q. 316—Not presest.

DR. SUBRAMANIAM SWAMY: Sir,
it the Minister is ready with the answer,
you can use Rule 388 ‘and this question
can be answered.

MR. SPEAKER: He has not been
authorised.
DR. SUBRAMANIAM SWAMY: But,
the Speaker can use Rule 388 Sir.
(Intéfruptioris)
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(Interruptions)
MR. SPEAKER: Shri Asbarasu—net
Mere.,
Shri Panikaji.

Additional funds for viraf ¢lectrification

*320. SHRI RAM PYARE PANIKA:
Will the Minister of ENERGY be pleased
to state:

(a) whether Government have taken
a decision to provide additional funds for
rural electrification projects;

(b) if so, the project-wise amount of
additional assistance proposed to be
given; and

(c) the number of additional villages
proposed to be electrified with this assis-
tance?

THE "MINISTER OF STATE IN THE
MINISTRY OF ENERGY (SHRI VIK-
RAM MAHAJAN): (a) to (c). The





